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. present ¢~ ‘None f or the applicant. The same was“the

position on the preceding-three dates namely, 19.1.90

2,90 and 12.2.90. This may be listed finally for

iLadml.»s:.on on 20.,3.,90 and Lhe. counsel for the X

y

applicant may be nOt].FlL.d ﬁ$£ Lhe above date.
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Present : None. ‘ !

The applicant has not been present for ‘
the hearings fixed on last four occasions,

19.1.90, 7.2.90, 12.2.90 and 26.2.90. The.
case was posted for admission today '
after giving intimation to the applicant.
None present for the appllcant.
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The application
is dismissed . for default and- non-prosecutlon.~»

" ( p. K. Kartha)
Vice-Chaigman'
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